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(Amendment) Bill

may be some mistakes, bona fide mis-
takes, mistakes committed due to in-
advertence and so on. If opportunity
for filing objections is given those
things can be rectified. Therefore I
weuld like  that these provisions
should remain as they are even in this
amending Bill

Shri Pataskar: Sub-section (3) of
section 8 is intended to provide the
machinery and procedure to he fol-
lowed by the Delimitation Commis-
sion when they are going to do certain
things. For instance, what is laid
down is that the Commission shall
“publish its proposals, together with
the dissenting proposals, if any, of an
associate member”; then it says that
it shall “specify a date on or after
which the proposals will be further
considered”; and then it says that it
shall “consider all objections and
suggestions etc.”. It provides an ela-
borate machinery for making its pro-
posals final. What we are now trying
to propose by this Bill is only to take

" into account whatever revised figures
there are. For this simple purpose
why is it necesary to follow all this
elaborate procedure, it is difficult for
me to understand. Therefore I
believe the Seleet Committee has
rightly said that these provisions in
sub-section (3) of section 8 shall not
apply to what is being done here
under the provisions of this Bill.

Mr. Chairman: The question is:
In page 2, omit lines 24 to 28.

The motion was negatived.

Mr. Chairman: Amendment No, Il
is already held out of order. I shall
put the clause to the vote of the
House.

The question is: N

“That clause 2 stand part of the
Bil.”

'_mnwtionwaeadomed.

Report of Five Year
Plan for 1953-54

Clause 2 was added to the Bill.

Clause 1, the Title und the Enacting
Formula were added to the Bill,

Bhri Pataskar: I beg to move:
“That the Bill be passed.”
Mr. Chairman: The question is;
“That the Bill be passed.”

The motion was adopted.

MOTION RE: PROGRESS REPORT
OF FIVE YEAR PLAN FOR
1953-54—Contd.

Mr, Chairman: The House will now
proceed with the further discussion ot
the following motion moved by Shri
Gulzari Lal Nanda on the 22nd Decem-
ber, 1954:

“That the Progress Report of
the Five Year Plan for the year
1953-54 be taken into comsidera-
tion.” )

Before I proceed further I must
remind hon. Members that the De-
puty-Speaker was pleased to put a
time-limit of fifteen minutes for
lezders of groups and ten minutes for
ordinary Members.

ot dto garo TrawA( ArepT-ufes-
wAfea afaat) : fagge vz o
fareges gregw ®1 WSt 9 A ?

Mr. Chairman: It is coming tomorrow,
not today. I would request hon. Mem-
-bers to keep to the time-limit because
there are a large number of Members
desiring to speak.

Shri N C, Chatierjee (Hoogly): 1
was listening very closely to the hon.
Minjsters when the 'economic affairs
debate was going on in this House. I
am sorry, one of the Ministers said
that the debate had been a damp
squib. That was a cynical statement
which we did not relish. I hope the
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hon. Minister Shri Nanda will not
take up that kind of attitude.

The Minister of Defence Organisa-
tion (Shri Tyagi): If anything, I am
not the guilty Minister. If any Minis-
ter has passed any remark somewhere
in the lobby, I wonder if that could
be quoted here.

Shri N. C. Chatterjee: Here, the re-
mark was made on the floor of the
House,

Mr. Chairman: Does the hon, Minis-
ter think that no hon. Minister is
capable of saying so in the House?

Shri Velayndhan (Quilon cum Mave-
likkara—Reserved—=Sch, . Castes): If
it can be stated so, why cannot that
be gquoted?

Shri N. C. Chatterjee; Shri T. T.
Krishnamachari said that he was dis-
appointed with the debate and that
it was a damp squib. We can say that
this Five Year Plan is a damp squib;
but we do not want to say that.

Shri N. M. Lingam (Coimbatore).
Thank you for the mercy.

An Hom, Member: In effect, ¥you
have said so. f

Shri N. C. Chatterjee: I must ex-
press my sense of regret that from
the Treasury Benches was hurled an
unprovoked. undeserved and unbalan-
ced attack against an hon. Member
sitting on the opposition Benches, who
has the reputation of being one of the
greatest scientists that India has pro-
duced. It was unworthy......

Pandit K. C. Sharma (Meerut Distt.
South): He has defended himself.

Mr. Chairman: The hon. Member
need not refer to a matter which has
been closed. The hon. Member him-
self made a personal explanation. It
is not relevant to this debate.

Shri N, C. Chatterjee: This kind of
vituperation or indulging in language
of declamation will not take us very
far. We want to make an objective,
real and critical estimate of what has
happened during the last three years,
how far real achievemnents have taken

23 DECEMBER 1934 Progress Report of Five 3914

Year Plan for 1853-54 .

place in the working out of the Five
Year Plan. This must be measured in
terms of the betterment of the people,
the confidence created in them and
their faith in the future. From that
stand point. I maintain that the
achievements are not very encourag-
ing.

‘WhateVer may be the criteria of
economic progress, we must bear in
mind that the real criterion of econo-
mic progress is the raising of the
standard of the people, the success of
the Government in creating confidence
in the nation, to undertake vast pro-
grammes of reconstruction and
development. The Finance Minister
in his speech here said that the princi-
pal aim of economic policy in an un-
developed country, apart from any
directive principles-of the Constitu-
tion, must be to promote development
so as to raise standards of living and
to create as quickly as possible condi-
tions in which full employment is
reached and maintained. Nobody will
disagree with the Finance Minister in
this formulation of that sobar and
balanced economic policy.

Let us examine the economic worth
of the Third Progress Report on this
Plan from three points of view: first
the reaching of the targets as set out
in the Plan, secondly, progress in the
direction of full employment which is
the real yard-stick by which the
worth of this Plan should be judged
and thirdly, the financing of the Plan.
1 shall take up the first item, how far
we have reached the targets set
before us in the Five Year Plan.

It is proclaimed that India’s achieve-
ment in the first three years of the
‘working of the Plan has been really
commendable in spheres both agricul-
tural and industrial. * Nodoubt, agri-
cultural production has increased.
Index of industrial production has
risen from 105 in 1950 to 140 in the
first five months of 1854. Prices have
more or less been stabilised at the
pre-Korean war level. The balance
of payment position is also favourable.
Can the planners of the Government
really take credit for these small
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achievements? 1 maintain that the
rosy picture of achievement is mnot
entirely due to the Plan but may be
in spite of the Plan. In agriculture,
we have had two favourable mon-
soons and they have played a helpful
part. In industry, the fact that the
supply of raw materials was comfort-
able coupled with a better state of in-
dustrial relations, ‘and this was to a
large extent responsible for increase
in production. I am talking to the
Treasury Benches; one Minister is
here.

An Hon. Member: He plans for all.

Shri N. C. Chatterjee: As far as in-
dustrial production is concerned, the
controversy regarding public sector
and private sector is still continuing.
I am sorry this cleavage between the
private sector and public sector has
not been brushed aside. Honestly, it
is difficult to follow the policy of this
Government with regard to this Plan.
‘The hon. Finance Minister talks of a
mixed economy, and tries to give some
assurances to the private sector, that
they will not be hustled out of exist-
ence or liquidated. Then stands up
the Prime Minister on the floor of the
House and talks of complete socialisa-
tion, or a socialist pattern of society
and so on. We have heard of Pancha
Shila. This Government is a Pancha-
mukhi Government talking with five
voices when five Ministers talk. We
were very much distressed by the
continued reports or information with
regard to the impending Cabinet dis-
integration or at least disruption of
Cabinet solidarity. The policy should
be made clear. In the First Five Year
Plan, the plammers said that the pri-
vate enterprise has got to play a very
vital role and pointed out that for
sume time, the State will not be able
to greatly extend its activities in the
sphere of industry and commerce and
that it will assist and direct private
enterprise. Then, the planners sum-
med up by saying that private sector
will therefore continue to play a
significant part in both production and
distribution.
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What I maintain is this. Having re-
gard to the conflicting voices of the
Ministers, there is_great misgiving in
the private sector. As a' matter of
fact, you know, on three points, the
vrivate sector has been thoroughly
unhappy: firstly because they do not
know what is the final verdict of the
Government or the Parliament on the
gquestion of the companies’ set up. You
know that the Company Law Select
Committee is sitting. I am not dis-
closing what is happening there. We
are trying to do our best under the
guidance of Shri Pataskar. The long-
er we are deliberating, the more un-
happy the private sector is becoming.
Some assurance should be given
quickly by the authorities or Parlia-
ment so that they may know where
they stand.

Acharya Kripalani (Bhagalpur cum
Purnea): They are making hay while
the sun shines.

Shri N. C. Chatierjee: It is a
matter of giave dissatisfaction that
the policy issue has not been
settled ang it should be  settled
once for all, and an atmosphere of
stability, which is necessary for the
private sector to work properly, is
now lacking. Therefore, the so-
called mixed economy of the
Government is becoming a mixture
of the demerits of both capitalism
and socialism. One is talking of a
balanced economy and another is
talking of a complete socialistic
pattern of society, and has relegated
the private sector to a secondary
place. How can you really have
mixed economy if you continuously
say that the private sector will be
relegated to a subordinate position?

The second objective of the Five
Year Plan was the utilisation of the
man-power and the solution of the
colossal problem of uzemployment.
What has happened is, the more you
are planning, the more you are talk-
ing and doing more propaganda for
the Plan, the more and more un-
employment is increasing. I am not
giving statistics from Shri Mehgnad
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Saha, I am giving statistics from the
Progress Report itself, If you look
at that, the facts given in Chapter
XVIII wunder the heading Man-
power and unemployment, are
gimply  significant.  The total
number of unemployed people in
this country is increasing. The
planners admit that new jobs are
not being created at mr :ate fast
enough to absorb the
our labour force and they admit that
it is at least 1'5 millions per year,
That is the wonderful achievement
of this Five Year Plan at the end of
the third year. Now, I do not kmww
when it started. They say it started
in April, 1861. 1 do not know whe-
ther they started it on 1st April, 1951,
but it is mere ambitious slogans which
they are shouting. It may be a slogan
for votecatching, but they have to
admit that there iz a large surplus
population on land which is not wyet
employed properly and it is only
partially employed. Considerable
unemployment exists both in urban
and rural areas.

n

There are certain significant facts
which have been disclosed in this
book. Since July; 1953, all that they
have been able to do is to inaugurate
a number of studies with a view to
secure reliable data with regard to
our unemployment position. After
three years, all thai the planners say
is: we have not yet got proper data
for the purpose of knowing the
exact position. They have said that
something is being done by ‘the
Nat'onal Sample Survey, by the Pro-
gramrme Evaluation Organisation
and by the Travancore University
to collect certain data. This is a
pathetic admission of incompetence
and _futility, that after three years,
after spending crores of rupees, this

8 the position and this is the
schievement,
Now, there is continuous rise in

the number of persons on the Live
Registers. In July, 19853, the total
number registered on the Register

additions to-
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of Employment Exchanges, was
4,93,000 and in July 1954, there are
5.49,000 persons. Therefore, the
total increase of unemployment,
according to Governmental figures, is
20 per cent. In white collar jobs
they had 1,55,000 in July, 1953. It
was 1,898,000 in July, 1954 — 28 per
cent iscrease. This ig a very serlous
pituation and I draw the attention
of the hon. Minister and ‘ask him
not to shout that he will give 15 lakhs
of fresh employments every year.
But let us ksow how it is to be done.
Is it merely a slogan, or has he got
any plan? Has he got anything subs-
tantial, has he got any definite
schema?

I am making certain constructive
suggestions for the consideration of
the Ministers. Firstly, I say thet
State Governments must be allowed
to plan for themselves. For
Heaven's sake adopt a policy of
decentralisation, and that should be
the policy in future planning.
Secondly, I say, if you want to have
the private sector, i you do not
adopt totalitarian methods, then,
industrialists should be given cer-
tain amount of facilities, they must
be takefi into confidence and they
should be given the necessary re-
sources to  improve  production.
Thirdly, I maintain ihat immediately
the planners should institute a census
on manpower, especially of our scien-
tific  perronnel. That should be
immediately done, and no foreign
expert should be brought into India
while similar experts are available
in our country. With all due res-
pect to ‘these  foreign experts,
they are not always conversant with
the conditions of our country, and
sometimes they disappoint us.

Then, I say that the administra-
tive machinery must be re-modelled.
There must be an economic service
with trained personnel set- up, an
industrial and economie service
should be instituted, and they should
not simply adoot old bureaucratic
methods* they should be given free
Dlay.

a
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Lastly, training of persons in our
own country in small industries
should be encouraged. It is a great
disappointment that with regard to
village industries and cottage indus-
tries, our positipn has been very un-
satisfactory. All that we have spent
is: 1951-52, under the Five Year Plan,
Rs. 1430 lakhs has beea spent; in
195Z-53, Rs. 29:30 lakbhs has been
spent; in 1953-54 they are thinking
of spending Rs. 79'80. The total
amount meant for these industries
was Rs. 15 crores. They have spent
not even ten per cent., much below
ten per cent. And there is practically
nothing done for organising market-
ing and supply of raw materials,
Therefore, I am submitting that that
should be properly tackled, and unless
you do that, there will be no real im-
provement, Unless impetus is given
to village industries, the little
employment that is now taking place
in heavy industries will lead to in-
flation, because those who get employ-
ment in these new sectors will com-
pete among themselves for getting
hold of existing consumer's goods

and that will really not be good for -

the country. Ewven now, competent
economists tell 'us, that about 50 per
cent. of the consumer goods is produc-
ed by small and rural industries. An
attempt must be made, if the
Government is really serious to im-
prove cottage and rural industries,
to give a proper impetus to ‘hem and
at least to spend a decent sum out
of the total sum of Rs. 15 crores.

I come from Bengal and I know
the cnlossal unemployment that is
obtaining there. They have made
some sample survey in Calcutta and
that shows that at least three lakhs
of people are unemployed there.
(interruption) They have themselves
admitted that, but our figures are
much more. Now, Government is
talking of competent scientific per-
sonnel. There was a conference
recently held in Caleutta, and there
are thousands of our properly train-
ed scientific men whose services are
not utilised, and who are remaining
jdle for want of employment. The
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solution of unemployment problem
is the most important thing and it is
by that yardstick that we should
judge.

At the same time, I want to point
out that certain guarantees should
be given, certain assurances should
be given that the sanctity of private
property on which our constitutional
and fundamental rights are framed
deliberately by the Constitution, will
not be whittled down. You can have
the law of “eminent domain,” you can
have the power of the State for pub-
lic purposes to acquire, but if you say
that there shall be no compensation
or compensation only at the sweet
will of the executive, and Ui you
make it non-justiciable, then you are
initating the methods of totalitarian
countries, What you are doing is
really expropriation without any
quid pro quo. You are resorting to
confiscation which is destructive of
sanctity of property, and it will not
do; it will not at all stimulate the
private sector as it will really crip-
pie tnem, cripple their initiative and
cripple their enterprise.

Shri- N, B. Chowdhury (Ghatal): I
presume at the very beginning that
in order to make a real assessment
of what has been done during the
last three years, it is very necessary
to examine this Report in the light
of some of the objectives of the Plan,
for instance, the raising of the
standard of living of the people, the
gradual removal of inequalities and
providing greater facilities for edu-
cation, health sérvices etc. Accept-
ing this wyardstick to judge, if we
examine this Report on the work of
three years of “democratic” planning,
what do you find? What improve-
ments have been effected so far as
the living standards of the demos,
the Indian people, are concerned? I
shall confine myself to the people of
the villages in which live at least 83
per cent, of the people of India,

You know, Sir, that 70 per cent. of
the rural people depend upon agri-
culture, and we have recently got a
report of the Agricultural Labour
Enqury Committee which shows
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that at least 18 million families of
agricultural workers are living in
sub-human conditions.
gards the small peasants and other
people who depend on handicrafts and
other cottage industries, we know what
their conditions are. So, when we
speak of the rise in the national in-
come of increased production, we have
to be clear that it has not gone to
these poor people, concern for whom
should have been uppermost in minds
of the Government, in the minds of
the planners,

Then if we go to the peasants to have
replies to these questions, they will
certainly tell us that their indebted.
ness is increasing, they are still in
difficulties, that their tax burdens are
also increasing and there are mass
evictions and other sufferings as they
have been befcre.

Now, much had been made about
the increased food production. We are
glad that there has been an increase
due to the supply of fertilisers, to a
certain extent ‘due to irrigation facili-
ties, and to a large extent due to fa-
vourable monsoons. But even so, we
find that there are large parts in the
country which are flood and drought-
affected areas, and where people are
suffering even at the harvest time,
Though there has been an increase in
food procuction, we find that the
share-croppers and the agricultural
workers who remain unemployed for
most of the time in a year have not
benefited thereby. It is only the few
rich peasants, the landlords and
hoarders who have benefited by this,
and not the primary producers, name-
iy the poor peasants and workers.

Next, I come to the rural credit
What is the position in this respect?
We find that the villagers are still in
the same position, which goes by the
phrase, “born in debt, lived in debt
and died in debt”. The indebtedness
has, in farct, increased, and we find
that there is a larger number of sales
of land to the village Shylocks and the
landlords who are still having their

And, as re-.
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grlp on the persons who live in the
villages. The lifle amount that comes
from the co-cpe=ratives also goes only
to those persons who are the larger
owners of land, and not to the poor
people who have not got sufficient
land, or who have get only very little
land.

With regard to irrigation facilities,
we have the multipurpose river valley
projects. They are very good, and in
fact, we want mwore of them.

But the point is that the betterment
charges and the irrigation levies are
being doubled ang trebled as a result
of the increase in expenditure due to
wastage, due to costly foreign experts,
due to reasons of inefficiency and va-
rious other factors. The entire burden
is now being shifted to the peasants.
In West Bengal, for instance, there is
the Mayurakshi Project, for which we
have been asked to pay about Rs. 75
per acre as betterment levy, and about
Rs. 15 per acre for those plots of land
where crop is grown twice a year. In
spite of the fact that there had been
drought ccncitions people could not
take water from it for about two years.
This is the position in which they find
themselves.

There has been also a shortfall in
the area to be brought under irriga-
tion. The Progress Report tells us that
as against the target of about 20 mil«
lion acres of additional land which had
to be provided with irrigation facilities,
only 75 million acres have been pro-
vided with this facllity up till now.
' What is the position with regard to
the price of agricultural commodities?
Government had sfated in the Plan
that they will have some sort of price
policy so far as agricultural commodi-
ties are concerned. But we find that
no minimum economic price has been
ensured either for the jute growers,
or the sugarcane growers. In spite of
the fact that jute millowners are still
minting huge profits, in spite of the
fact that the sugar factory owners are
creating havoe in the country, and in
spite of the fact that there has been
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repeated demand by the growers’ re.
presentatives for raising the price of
sugarcane to Rs, 1-12-0 per maund, we
find that the price of sugarcane has
been reduced from that level to
Hs, 1.7-0. This is how, difficulties are
being created everywhere.

With regard to dispensaries, I want
10 quote a few iigures. If you look at
page 255 of the Prcgress Report, you
will ind that as against the target of
48 hospitals, they have got up till now
only 20 hospitals. They have got only
152 dispensaries in urban areas as
against 537. They have got only 208
dispensaries in rural areas as
against 611.

As regards water supply, we know
that in villages, the people are put to
very grest difficulties, so far as drink-
ing water is concerned. This should
surely have been given the highest
priority. Theie is much talk in the
Planning Conmissicn’s recommen-
dations about a sense of priorities, But
what is their sense of priorities?
Whose interests are they taking first
and foremost? As against the Rs, 11
crores provided, they have spent only
Rs. 5 crores. Why can you not pro-

vide wells and tube-wells in order to’

meet this dire necessity of the people.

Regarding the educational policy, I
want to make only one observation.
On page 242 of the Progress Report,
you will find that cul of the 38,059
additional primary schools that had
to be starled as per the targets laid
down in the Plan, only 16,276 have
been opened up till now. So, even in
these matters, they have fallen far
short of the targets, and we doubt
whether these tergets can be fulfilled
by next year.

In spite of all these things, we
have been told that there has been an
all-round improvement in the eco-
nomic situation in the country, That
is what we find at the end of the
first chapter of this Progress Report?
In spite of the people being in diffi.
culties, and their condition having
become worse, we have been told

602 LSD.
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that there has been an increase in
the total national income of the
country. That only means that the
Plan has not gone towards gradual
elimination of inequalities, but™it has
brought benefit only to a very few,
and it has led only to greater inegua-
lities. That is the only conclusion
that can be drawn from it.—

When we look at this Progress Re-
port, one think which we miss very
much (but which comes first and
foremost to our minds is this that what-
ever may be said about the sccialistic
pattern of society that we are going to
have, and whatever may be claimed
about the gradual elimination of
inequalities, what is being done is
only to concentrate wealth in  the
hands of the few; and whatever in-
crease has been achieved in the field
of food production has not benefited
the poorest but the benefit has gone

to the few who have been at the top. In -

view of all this, I feel that the pattern
of development that has been put irnto
practice here has not been a pattern
which will justify any assumption
of a socialistic pattern of society. It
is simply putting new wine in old
bottle.

An Hon, Member; Old wine innew
bottle.

Shri N. B. Chowdhury: New wine
in old bottle?

Pandit K. C. Sharma: There is
neither wine nor bottle.

Shri Tyagi: Red wine
bottle,

Shri N. B. Chowdhury: I stand cor-
rected. It is simply putting old wine
in new bottle.

The concept of a socialistic pattern
may be there in talk, but the capita-
listic order of society continues as
before, )

8hri L. N. Mishra (Darbhanga cum
Bhagalput): T take this opportunity
to express my sense of appreciation
of this report. It not only gives a bold
statement of facts, but a clear picture
of the working of the Plan and the

in  white
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factors governing the progress of the
Plan. I would also like to say that
this statement does not only indicate
the achievements made by the Plan-
ning Commission and Government, but
also accepts the lapses and omissions
made by them, So, I think this
Progress Report really gives a true
picture of the working of the Plan.

Coming . to the achievements in
regard to the targets of the Plan, [
would like to say that Government
‘deserve congratulations for achieving

the targets in most of the sectors. I,

accept that there have been shortfalls
also. But comparing the working of
our Plan with that of any other tfotali-
tarian regime, we see that our Plan is
more realistic and more practical, and
it' has been more successful than any
other Plan in the world.

One thing very significant about
the progress of the Plan is that we
have achieved all these things, and we
have moved forward, without much
sacrifice on the part of the people.
But this is a thing which I do not
like. People sbould have been asked
to make some sacrifice for the Plan,
but it bag aot been done.

The Plan has landed the country
in an era of economic stability. I
entirely agree with the Planning
Commission when they say that the
Primary objective of the Plan has
been achieved by solving the question
of shortages and disequilibrium caused
by the war and the Partition.

The most significant point that has
struck me is that in spite of the
heavy expenditure that we have in-
curred, the country has not got any
inflationary pressure upon its econo-
my, and this is not an ordinary
thing. But by all this, I do not mean
that we have reached a stage where
we can feel satisfied. I say that our
standard of living is still very low.

Our country is a country of under-
developed industry and of a backward
agriculture and low productivity: Our
agriculture is still an individual’s
enterprise with no credit facilities,
with the traditional type of farming
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and no scientific method of working.
The agriculturists’ position, as stated
by some Members yesterday, is very
bad. Today the prices are falling and
agricultural prices have little resem-
blance to the prices of manufactured
goods, I Think some efforts have got
to be made lo stabilise the relation-
ship between the iwo. I feel that
the Plan has failed in this respect to
solve the problem of agricultural
finance so far. To my mind, most
of its recommendations in this respect
as referred to in chapter XVI, have
not been implemented by most of the
States. I feel that the Government
have to be serious about it, to see that
something is done so far as agricul-
tural finance is concerned.

Next I come to the question of
shortfall in the working of the Plan.
The House is aware that when the
Plan was launched, there was a gene-
ral talk of how the gap in the estima-
ted cost of the Plan was to be filled
up. But the experience of the artual
working of the Plan for three years
hag shown something else. We see
today that for successful planning
something else than mere finance is
required. We have seen that what
is required more than finance is or-
ganisation of machinery for implemen-
tation of the Plan. Our apprehen-
sions that the Plan may fail fer
want of finanee have not proved true.
It has been something else,

Looking to the shortfall of the Plan,
broadly speaking, we see that there
can be only two reasons, although X
agree with many of the reasons as
put forward by the Flanning Com-
mission, late finalisation and want of
technical personnel etc. (1) Either the
Plan was too ambitious or (2) we have
no capacity to spend. The first rea-
son cannot be accepted. The plan-
ners themselves claimed that the plan
was not very ambitious; they have
called it a modest one. Then I come
to the second reason, that we have no
capacity to spend. I feel that every-
one will agree with me when I say
that the administrative machinery
was not geared up for the immediate
execution of the Plan. I feel that
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there are procedural delays and these
have stood in the way of the execu-
tion of the Plan. Something has got
to be done to reorganise the machinery
put in charge of the execution of ihe
Plan. The Planning Commission has
itself made certain recommendations
about organisation of the services.
There were the recommendations of
Shri Gorwala. The latest recommenda-
tions are by Mr. Appleby. I want to
know which of the recommendations
have been implementied so far I think
in this respect we have not done a
commendable progress. This may be
said to be one of the main reasons
for the shortfall in the working of
the Plan.

From the reports that I have recei-
ved from my State, I may say that
the shortfall in the Plan has also been
due to want of Central assistance to
the State Governments in time. I
wish to refer to Bihar in particular.
Bihar's financial position has been
very bad on account of serious natural
calamities that visited the State sinece
1851, especially drought and floods.
The successive natural calamities have
depleted its resources. Bihar has a
population of 40 million. It has the
lowest per capita revenue among
Part A Siates.

In spite of all that the rate of taxa-
tion in Bihar is one of the highest in
the country. But how it is bevand
its capacity to undertake any big
development work without Central
financial assistance. I am told that
Central assistance to Bihar during
the Plan period has been hardly 50
per cent of the promised sum of Rs.
239 crores. 1 therefore suggest that
Central assisiance to the State may be
expediteq so that it may help us in
the successful execution of the Plan.

Then I come to the question of
planning without sacrifice. I will
say one thing, that we have not taken
up the question in the spirit in which
we should have taken it up. We have
done it without any sacrifice. We
sre trying to have a planned economy
without tears. Of late, we have been
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short of sugar. We decided to import
sugar. It is said that we have spent
as much as Rs. 20 crores on import of
sugar. Why? We could have done °
without importing sugar. We could have
satisfled ourselves with whatever we
produced. Soviet Russia h.: done like
that. I do not say that we should go
to the extent of all that they have done.
But this is an ordinary thing; we
could have made some sacrifice for
the implementation of the Plan and
for building up our future.

Now, I come to the river valley
projects. It must go to the credit of
the Irrigation and Power Ministry
that in the execution of the river
valley projects during the Plan
period a very significant progress has
been made. Out of the five-year
estimate of Rs. 617 crores, about Rs.
300 crores have already been spent
and Rs. 168 crores are expected to be
spent during this budget year. Weé
have already been able to irrigate
about 2.8 million acres and generate
additional power to the extent of
450,000 kilowatts. We know that
river valley projects occupy a very
important pesition in our Plan. One
third of the Plan is concerned with
these projects. If success is achieved
with regard to our river valley pro-
jects, most of the work is done. India’s
efforts about river wvalley projects
should not be taken as a normal one.
India, with a total national income of
not more than 6 per cent. of that of
the USA and with more than twice the
population of the USA, is spending as
much as four times what they have
spent on projects lke the TVA. I
think in that great vemture. India is
going ahead. But T would like fo
suggest one thing, that we should not
ignore the question of electrification
of the rural areas. I have seen that
recen:ly we have sanctioned Rs. 7
crores for electrification of the rural
areas. I would suggest that electrifi-
cation of rural areas should be expe-
dited because that is one of the factors
helping rehabilitation of the rural eca-
nomy. I would suggest tt.t on the
question of electricity for the rural
areas, we should not be guided by the
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question of demand. Experience the
world over has been that demand
follows supply. Supply should precede
the demand, not that the demand
should precede the supply. I would also
like to suggest that on the question of
supply of power, we should mot de-
pend too much on the private sector.
1 was not very happy to see that we
have entrusted many of the things to
the Ahmedabad Electricity Company,
the Tata Power Company and the
Caleuytta Electricity Supply Corpora-
tion. On the guestion of supply of
electricity, the public sector should be
encouraged.

A word about the Planning Com-
mission's recommendations about en-
listing pubMc co-operation in ihe river
valley projects. The Planning Com-
mission gives a very good place to the
aspect of public co-operation. But 1
see that the question of public co-
operation has not been taken up
seriously by the pecople in charge of
river valley projects. Recently the
guestion of public co-operation has
been taken up in connection with
Kosi. We expect better results from
it. But I see that it has not been
possible.for our officials in general to
welcome this unorthodox way of
tackling the problem. 1 would re-
quest Government to see that public
co-operation is enlisted to the maxi-
mum.

Shri Tulsidas (Mehsana): I thank
you for giving me an opportunity for
participating in this debate. We have
had a debate the other day on the

economic policy of Government. We~

are now discussing the progress report
of the First Five Year Plan, I find
from the progress report that there
has been a lag in the expenditure side.
The progress report refers to the ini-
tial drawback and the low tempo of
expenditure coupled with that of less
activity in the first two years of the
Plan.

Now, I would like to refer here to
the speech of the Finance Minister
in which he pointed out that every
effort is being made to gee that no
gchemes which are worthwhile and
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have been properly worked out lag
behind for want of finance or on
gccount of procedural delays.

Sir, I would like to tell the hon
sinister for Planning and also the
Minister in charge of Finance—though
they are not present here—something
with regard to the administrative pro-
cedure, with regard to the sanctioning
of projects, with regard to the finances
reguired for supplying these projects
—even those that have been approved
—and that iz that they get their sup-
plies or finance eight, nine or even
twelve months later. I know of a
number of instances in which there
have been complaints that the pay-
ments are received from the Govern-
ment after a delay of one year or
even more. I have made an analysis
of the supplies made to Government
and nearly about 100 crores still re-
main to be paid to those people. This
is the way in which the administrative
machinery is working. If it is so, I
do not know how our tempo of
expenditure will increase.

We started our Plan with the idea
that our savings in the country would
be on the basis of 5 per cent of our
national income. We started with the
idea that we will have to depend
very largely on foreign assistance and
also that our balance of payments
position will be adverse to the extent
of nearly about 200 crores and we
shall have to take advantage of our
sterling balances. What is the posi-
tion now? We find in the country—
at least according to my analysis—
that the savings has considerably in-
creased. We also see that there has
been no adverse balance of payments
position. We did not draw on our
sterling balances. We have not also
had to fall back on our reserves. But
our experience is that the Plan has
been able to make very slow progress.
We are not satisfled with the pro-
gress. No one has ever said that the
progress has been so rapid as to cope
up with the pace the world is moving,
I would like to draw the attention of
the Government to the fact that unless
this administrative procedure is gear-
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ed up properly, the expenditure will
not be incurreg accresingly, I know
that the Secretariat is very much
afraid of the criticism of my hon.
friend Mr. Das in the Public Accounts
Committee. I know that we have got
Parliamentary democracy in which
every item of expenditure is properly
scrutinised. But, when we are on the
threshold of implementing a Plan of
this nature and our next Plan is going
to be much larger than even this, then
our machinery should also be geared
up and the finances required for the
projects should be forthcoming quick-
ly. In a University a project was
sanctioned costing about Rs. 34 crores.
It took about six months for the Fin-
ance Ministry to okay that and even
when they okayed it they said six
months have elapsed and so it might
be cut to half. If this is the attitude
of the Finance Ministry in sanctioning
payments, how is the Plan going to
progress?

There are a number of instances
which I can give where there has been
a tightening up with regard to the
sanctioning of the amounts, and seru-
tiny is more strict. I think we shall
-have to evolve some method by which
this delsy in payment of giving finan-
ces to the different projects will be
avoided. I feel that the best sugges-
tion that I can make is that there
should be a committee in addition to
the Estimates Committee and the Pub-
lic Accounts Committee which not
only works jointly with them and
which would get things moving rapid-
ly. I have seen that there Is a lot of
demoralisation in the Secretariat.
Every one is afraid of taking any
decision, They say, ‘we do not know
what is going to happen and we can-
not take any responsibility. After
three years, Mr. Das will criticise us
and say here is a case of error on the
part of a Ministry’. I feel that unless
and until we gear up to the pace of
progress required we are not going to
succeed in the matter......

Skl B. Das (Jaipur-Keonjhar):
Am I to blame?

Shri Tulsidas: I am not blaming
you, I am saying that we must gear
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up the machinery (Interruptions).
What I feel is that unless we do this
we cannot proceed quickly. As 1
pointed out already, there are about
100 crores of rupees worth of bills
presented to Government for the sup-
ply of things and the payments are
not made for the past 6, 8 or 10
wonths ¢r even for a year. If that is
so, how is the Plan going to progress.
In the years 1943, 44 and 45, this Gov-
ernment had to work on a war foot-
ing. Why not we do it now? We
have got today to develop our coun-
try within the shortest space of time
and I would like that our machinery
should work on a war footing. = Un-
less they do that I am afraid that all
our efforts will lag behind.

The other point is with regard to
transport. With regard to the trans-
port position, we see that our produc-
tion both agricultural production
and industrial production has in.
creased. We are also hoping to get
our industrial and agricultural pro-
duction to be much higher but our

lg so bad that it is mnot
going to Ip our activities to increa-
se production. At the time of the
Railway Budget I said that the
railways are, so far, only rehabilita-
ting the locomotives and the wagonr.
But the amount of these things which
they should have is much more than

‘rehabilitation. We must increase our

transport to such an extent that they
can cope with the increased pro-
duction. If the Railways cannot do
it, then we must depend on other
transporf. My personal feeling is that
unless we develop other means of
transport it is not possible to im-
prove the transport position in this
country. In my opinion the railways
are not in a, position to keep pace
with the problem of transport in this
country. In other countries only 15
per cent of production is moved by
the railways. The balance is moved
either by waterways or by roadways.
We must develop our transport, to
the maximum extent. We want to in-
crease our production on the one
hand and on the other we have not
transport geared up to move the
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increased production. These are two
points on which the Planning Com
raission should pay particular atten
tion and see that things are properly
Joved.

Only one word more; when we are
discussing the Progress Report of the
Plan, I would be failing in my duty
if I do not speak about the progress in

‘respect of the constituency which I re-

present, There is only one point which
I want to bring to the nolice of Govern-
ment. Four hundred tube-wells were
going to be sunk in that part of the
country, Gujerat, A contract was given
to the Tube-well Company and the his-
tory is well-known to fhis House. I
read in the papers that 87 wells have
been completed so far, If this is so,
I do not know how and when these
400 tube-wells will be completed.
There is actually shortage of water
in this part being a famine area and
if this- is really the story of progress
1 do not know how the people there
will have full and adeqguate water
facilities.
[}
4 P.M.

There -is one more paint, and it is
with regard to the question of roads.
T'he roads are practically little or none.
‘There has been a plan to put up a
main national highway from
Ahmedabad to Delhi, but progress
has been very slow. Before further
work on a road is taken up, the
portion of the road which has already
been laid is washed away by rains.
That is the progress with regard to
the roads, and the building of roads.

One more point and I have done. It
is the cost of living index. I for one
feel {hat the cost of living index in this
ecountrv is based on wvery old data.
Unless we change this system, we will
not be able to know exactly what the
cost of living index in the country
is. I ‘one that the Planning Com-
missicrn vill look to the question of
chan‘re the data on witzh the cost
of living imdex is based a1 present.

iz g amtr GTEodn: Fae
words wEw, # wed wed oA

23 DECEMBER 19%4 Progress Report of Fjve 3934

Year Plan for 1953-54

P teatrT = gg@ Al FaEed
afh feetet 3 ww gw@ wtaw
wfgr 4 aw FW Tww ¥ aw @
# o mwd A8 gn e ddieR
@i Wit R Foradt @@ w5t o
qwEar e € Pe Pawid
aut ggly @ aud & gwn 4w & A

i

71
£
4,
A
74
&
8

3
1
1

4

!
|
:

dii
e
iiiig
' OEE]
LY
2isdi

%,
]

4
3
3.
~AF
e

~a4
3 TE
a4, iﬂa
24 %

LY

“34 . 14
"a,ﬂ 3'..
i3l
igm&"g Q‘%
145%2%
ﬁ§§§

1 ;-&.5’

194 244



|

o o Tt AR e 7 8 F
Tl umw €W @ %

:

EERPEREEEE]
%5%%4;Qiﬁ%
FENErEES
§§ﬂ- | 4
yiq14 +
iigi g 9
iai | |

|
49 44

Iy
|
9 4
!
'

4
479

%a.
794
-l |
13
aﬁw

17
i

Tz
i
; |
T14

4
wrg
i

% 4
4 4

a
i
:

;
4 -
a -
i s-

13
'
4 3
4 4

111
3
%:.
14

23 DECEMBER 1954 Progress Report of Five 3936

Year Plan for 1953-54

111

riGE
it
E
|
E
A,

# 4 mp adede Mg & ot I
ar s &1 T & gger Ag WEer
TT W TR Waww I3 & 1% Iw @

=iAF & Tom wmr ol o wrw mERE @
PG ormESr | T W 1 o AW A g9

- Perie® wt agen & @ dw wmowt & wpwamr

¢ s food o gt & s 4
T ww Peww e wmr bem §
Prale @ so @ 5 d ow e & o
79 fiv g e qwad wwd
Pnfe 1 am oW 3w wve @
o @ Tw v waAtyat & oedw v
T9 @wE @w d Q@ g owwww ar | a4
m’f{h?ﬂ'iﬂhgam#d
v fow R0 W & gar & Al
gt 4 T ot s @ w gl
& aw wd Pwar omw &1 & amy
d @ wew & T wr ot ot
it W @R s o W s



3938

Year Plan for 1953-54

23 DECEMBER 1954 Progress Report of Five

Motion re:

wmd e e & PE faw fawt @ RS
I € T3t Tk # Ta g =t g

PEEDETEEELELED
ﬁmwmmmefmmm
m"mmWW#.wWHWww
mhmmm#mmwﬁMﬁmw
wmeﬁmmw mmw

mﬂfewmwmew quewwmmﬁmm ;
meemfmwﬁmmmmﬁmwwm m mm#mmMWMﬁmm

4 w ﬂﬁWﬁ mﬁﬁ

1 oty =t a‘mg‘m
IE F & B i A w0
el B gt T e T
groraw @ & ate giwe &, af
T3 ETWIT W wiew dg o doft g A
e € o s meide dwend & gl
o wrerte
trr?m‘t o oA mw ek pEm s d ..

W gt wm o &
r fw R ¥ % Ny g Pow afewr

am =gigew Ad b W owm ¥ Al

g o st & m @

4
kd
E
4
%
3
£
£

o @ €1 e ww dR

’e"""’"
# getw fwar auft frotd® # ave ww &

wwﬂﬂwwmﬁwmmmme h@m m
Wm ¥E mﬂ# ﬁMmmwwmﬁm
- b 1] ..q .
W.ﬁﬁwm‘mﬁmmwm n.:m .m??ww?.mmm

y8 ST XX eam&oa'rai‘m‘ia‘t
WEE F W,62%30 1 TW AR @

kena-yg o S03E,080 g WA |

fus
SO
m E
gEe
M

e
5
E
£
E
%

T wweds ® 205g000 o

et it e A ds T, e

Regews F gW AW & 20



3940

Year Plan for 1953-54

23 DECEMBER 19854 Progress Report of Five

Motion re:

3939

TR EEFEEFR M g * % BB m..w.m.rnmnhw
SRR HE A R SIS
miﬁ.r?%ﬁ%mmm £ hmwmmx:mﬂ
Wﬁd WW&M*WWWMMJ@ U ﬁm w m %ﬁ WWWWWQW
mmmwmmemwmemmm wmfw ¥ “Www?mmm,««f mwm,m
m g m w® m“m £ b cm FEF _®
ﬂMWMHWmmmwwwmm Felr mmm i mfhﬂmmwmde
" i A £ e ?ﬁﬁ EEE®E

AT R R
u.m, w.wm,m.m_wf LFEE® wwwwmm _w.mw ,_Zuﬁ wmﬁmnmmm

whwwmwmﬁnmmm.mﬁe wmmﬁ.m”w omemwm_é
MW E ™ m?w 1 h W Wﬁﬁ? > fﬁm
£ Wﬁmmmww ﬁwwmfwﬁ“ mﬁwm vyl wm«m
E

W -
& mwﬁmmmm Wm,mmm ?%Rm mimmf



3941 Motion re:

[ 3 qrr )

gy Wt gEEm ogEm o ®° el of
v AA @ AT o Fem 9w W
Fites ygat & wiv e ww@

§ fxdm gmew @® aof w Ty
T e A Tt gt 9wt 3w oI
o & ol o & ol @ Te,
i aft f gy & A ad s
f, o b TE TER @ aw Tae
st famer at gt S agE gEm &
ad svdar... @A and el W
oW ' v fHAe F; oo Wi ot @
fod @ fewr wt @ W oo
atet &7 T & TE )

Wty AR Amwt gwd wiey
frre gl & ow  AgEEEt w TR
7o+t At )

dfww o e welw : amT AR
difsm 1

Shri Kelappan (Ponnani): Mr. Chair-
man, let me thank you first because
it is rarely that I get the opportunity
to thank the presiding officer. Sir,
the first Five’ Year Plan has achieved
very many things. The industrial
output has increased. We are on
the way to self-sufficiency in the
matter of food. Huge irrigation works
and hydro-electric schemes have made
rapid progress. It is not my purpose
to be little these achievements, but I
cannot help mentioning that our
dependence on foreign finance and
foreign technical aid is having a
deliterious effect on the economic life
of this country. Our economic policy is
passing into the hands of foreigners.
Foreign monopolists are more in evi-
dence in this country today than under
the British.
The Prime Minister, speaking about
the economic policy of his Govern-
ment said that his objective was a
socialistic society which he defined as
a casteless, classless 3society. The
:.first Five Year Plan is not calculated
““to lead us to that goal. The Plan only
“accentuates the class conflicts. The

Prime Minister says that his Govern-

-unemployment in the
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ment has taken care to improve the
agricultural base of India’s economy.
That is true. But a land reform
legislation for a more equitable dis-
tribution of land ought to have
preceded the Plan. As it is, the huge
irrigation ang hydro-electric works
will only help to widen the class
differences. These have facilitated
cultivation; the output will increase;
at the same time, cultivation could
be carried on with a lesser number
of labourers. So, while many will
be thrown out of employment, the
farmers with large holdings will be-
come richer, which will intensify
class distinctions.

I do not propose to deal with all
the aspects of the Five Year Plan. I
only want to draw the attention of
the House to one or two aspects of it.
I do so, because I feel it may be help-
ful in formulating our Second Five
Year Plan. I propose to consider how
far the Plan has helped to solve the
unemployment problém in the coun-
try, and secondly, to assess the pro-
gress so far made in promoting the
health of the nation.

Sir, coming to the guestion of em-
ployment, it ig admitted by all that
country has
very much increased. The latest
report on the Five Year Plan admits
that there are no comprehensive
siatistics for assessing the volume of
unemployment in the country. I
must say that no serious attempt has
been” made to conduct a thorough
survey of the economic conditions of
the different strata of society. The
report relies on the data available in
the Employment Exchanges. While
in July 1953, according to the re-
gisters in the wvarious Employment
Exchanges, there were 493,000 un-
employed, by July 1954, the figures
had gone up to 5,89,000. Thus, there
has been an increase of 20 per cent
in the unemployment in the country
in the course of one year. That is
serious enough. But the real position
Is very much worse. This represents

‘only a small section of the unemploy-

ed. Those who register in' the Eme



3943 Motion re:

ployment Exchanges are persoas
with some chance of employment in
government offices, business firms or
in industry. Even those who come in
this category do not all of them
register their names in the Exchange.
There is also & bigger ecategory of
agriculturists in the villages who fall
back on land for their maintenance,
even though they are not wanted for
cultivating the lands. Their number
will be a few crores.

Our high schools throw out every
year six or seven lakhs of students,
%75 per cent, of whom will discontinue
their studies and swell the number of
unemployed. In 1951-52 62,495 stu-
dents graduated from Indian univer-
sities.

Even though we have no .correct
figures of unemployment in the
villages we can realise the immensity
cf the problem from figures available
from a survey in U.P. The . report
says: 10 per cent of the people in
U.P. have no lands. 85 per.cent have
no -economic holdings. - § willagers out
of 15 are under debt.  Villagers are
without work for. 3 months in the
year. Cottage industry workers are
idle for 6 months in a year.

From these figures we can -realise
extent of unemployment and
poverty in the country.

The Progress Report of the Five
Year Plan admits that new jobs are
not being created at a rate fast en-
ough to absorb the additions to the
labour force of about 15 lakhs per
year that accompany the increase in
population. The annual increase in
population is 50 lakhs. So we have
to find employment for a larger

- -number than 15 lakhs. That is in
addition to the existing. unemployed.

It was a foregone conclusion that in
-gpite of the Five Year Plan and the two
thousand and odd crores of rupees we
spend on it the unemployment in the
country will assume alarming propor-
tions. Let us be clear In our minds
about the position.
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Here are two schools of thought.
One includes our Government, our in-
dustrialists, and eminent scientists.
They hold that industrialisation is the
way 10 solve the unemployment in the
country. They are alarmeg of the im-
pending energy—{famine that faces the
world. So they are thinking of nuclear
energy. They are prepared to spend
crores on building reactors to make
atem energy available.

There is ‘the other school which
thinks that industrialisation will lead
to more and more unemployment. They
say that we must use all the human
energy available before we think of
mechanical energy. They hold that
mechanical energy ought not to be used
where human -emergy will suffice.
Mahatmaji may be said to be the
founder of this school. We have among
its advocates Vinobaji, Dr. Rajendra
Prasad and the older Congressmen. I
shall quote one or two passages to sub-
stantiate what I say.

Gandhiji says about Industrialism
(I would have wished to .quote the
whole passage but I -have to race
against time and I shall just gquote
one or two portions):

“Industrialism as, I am afraid,
going to be a curse for .mankind.
Exploitation of one nation by an-
other cannot go on for all time.
Industrialism. depends entirely on
your capacity. to exploit, on fore-
ign markets being open to you,
and on the ahsence of competitors,
It is because these factors are get-
ting less and less every day for
England that its number of un-
employed is mounting up daily.

The future of industrialism is
dark. England has got successful
competitors in America, Japan,
France and Germany. If has com-
petitors in the handful of mills in
India, and as there has been an
awakening -in India, even so there
will be an awakening in South
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Africa with its vastly richer re-
sources natural, mineral and hu-
man. The mighty English look
quite pigmies before the mighty
races of Africa, They are moble
savages after all, you will say.
They are certainly nohle but no
savages, and in the course of a
few years the Western nations
may cease to find in Africa a
dumping ground for their wares.
And if the future of industrialism
is dark for the West, would it
not be darker still for India?”

Dr. Rajendra Prasad enters his mild
protest against the industrial policy
of the Government., Ia his inaugural
address at the Conference of the All
India Khadi and Village Industries
Board he says......

Mr. Chairman: The President’s name
should not be brought in.

Shri Kelappan: Sir, it is from an In-
augural Address he delivered.

Mr., Chairman: His name is not to
be mentioned.

Shri Kelappan: Of course it is quite
relevant. This is what he said:

“It is evident that in a country
like India where 80 per cent of the
people live upon agriculture and
allied callings, the only result of
excessive industrialisation will be
more production by fewer men,
which instead of solving the prob-
lem of unemployment will render
it more complicated. Its proof lies
in the fact that although our .eoun.
try has advanced sufficiently on the
road to industrialisation, the inci-
dence of unemployment instead of
coming down appears to have
gone up.”

It is a matier that has been argued
over and over again. I shall not be
able to convince the Industries Min-
ister or the industrialists who want to
use power to step up production In
the country to the level of America
and Great Britain, that they are follow-
ing a wrong policy which will result
in more and more unemployment. The
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reason is simple. Whatever be the tar-
get we aim at......

Mr. Chairman: The hon, Member
has consulted his notes much too fre-
quently. He should conclude now.

Shri Eelappan: One has to commit
to writing whatever one has to say
and read as fast as one can when one
can only get ten or five minutes.

Mr. Chairman: Now his time is up.

Shri Kelappan: Whatever be the tar-
get we aim at, ip the production of"
food, clothing, soap or any other con-
sumption goods, if we use only manu-
al labour, more hands are required
than if we use mechanical power. Of
course I make an exception in the case
of those essential industries which
cannot be run without mechanical
power. In the steel plants, hesvy
chemicals and fertilisers etc. no one
will object to the use of mechanical
power when it is necessary,

The Khadi and Village Industries
Conference at Poona also adopted a
resolution. This is what they say: “We
resolve to base our programme for the
solution of India’s economic and social
problems on the need to protect, stren-
gthen and develop the self-employ-
ment sector;

And, secondly, to recommend to the
Government to accept economic deve-
lopment through self-employment =as
an Integral part of their policy and to .
make it the basis of their Second Five
Year Plan.”

That means that they expect the,
Government to encourage those cot-
tage industries where nobody is an em-
ployee and nobody Is an employer.

1 wanted to say something about the
bealth problem also. But I have  no
time. There also we have miserably
fafled to look to the health of the
nation. As there is no time I shall con-
clude.

Mr. Chairman: Shri R. N, Shah: It
will be a maiden speech, e has mnof
spoken so far.
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Shri Ramachandra Reddi (Nello-
re): The Plan is sp big and the Pro-
gress Report for 1953-54 is so com-

. prehensive......

Shti N. M. Lingam: On a point of
information, is the debate going on
till 6 o'clock?

Mr. Chalrman: The usual time is
5 o'clock; it will be adjourned at 5.
There are a large number of
speakers...,..

Shri N, M. Lingam: I have toc sub.
mit that nobody from Madras has
spoken. They should be given an op-
portunity.

Shri Kanavade Patil (Ahmed-
negar North): None from Bombay.

Pandit C. N. Malviya (Raisen):
None from Bhopal.

Dr. 8. N, Sinha (Saran East): None
from North Bihar.

Mr. Chairman: The hon, Member
Shri Ramachandra Reddi is from
Madras. (An Hon. Member: No.) I
am not responsible for this state of
affairs that nobody from Madras or
any other part of India has spoken.
I shall try to see that all the persons
who have given their names are cal-

" led. The complaint that certain
States are unrepresented is always
bound to remain. I do not know how
far it is correct to say that none
from Madras has spoken. I am in the
hands of the House. No request has
been made by the Government or
any person that the debate may not
be adjourned at 5. I do nbt know
what the programme of the Govern-
ment is. The Minister for Parliamen-
tary Affairs is not here. I do not
know what he proposes to do.
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{Panprr THAKUR Das BHARGAVA in
the Chair.]

Shri Eanavade Patil: We may
continue up to 6 o’clock.

Mr, Chairman: Supposing it is not
adourned at 5 o'clock, then the
hon. Mnister will take some time. So
far as non-official Members are con-
cerned, it is likely they will not get
any time. If the Government and the
House are agreed, I have no oojec-
tion. I can sit up to 8 or 9, I have
no objection, and I am anxious, that
as many Members as possible should
be given an opportunity to speak.
But it is not myself that is respon-
sible for all this. If the House agrees
and the Government agrees, [ have no
objection.

Shri C. R. Narasimhn (Krishna-
giri): We did not want to blame any-
body, but we wanted to bring to your
notice that one State had been un-
represented.

Dr. Suresh Chandra (Auranga.
bad): Not only one State but several
States.

Mr. Chairman: As a matter of
fact, eight hours. were. given to this
subject, and even if we stay up to 5
o'clock, yef I think it will be chort
by one hour and 13 minutues. So far
as 1 am concerned, I am not anxious
to adjourn at 5 o'clock., but depends
upon the House and the Government.

Shri Kanavade Pati.l
portant subject.

Shri B K. Chaudhurl (Gauhati):
Every State should be given a chance
to speak.

Mr. Chairman: So far as the pro-
portionate  representation of the
States is concerned, that is nct any
concern; but at the same time, I am
anxious that as many Members as
possible of all the States may be able
to take part. I have no cbiection to
sit beyond 5 o’clock. We can go on
till 6 or 6.30, but it depends upon the
House. Supposing after 15 or 20 mi-
nutes we find there is no quorum 3o,
I am prepared to sit. but it is the
business of the Jovernment to see

It is an im-
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that the quorum is there. The Chair
has no objection to sit for longer
hours, and we can sit up to 6 o'clock
or even later. I have no objection. I
-am in the hands of the House. If the

House is so desirous, we can certain-
1y sit.

D::. Suresh Chandra: The House
is willing to sit longer.

Shri Kanavade Patil: And I would
Tequest the hon. Minister to oblige us
-with quorum.

Mr. Chalrman: Then, May I en-
quire from the hon. Minister how
Jong he will take in replylng? It is not
in my power to prolong the debate
longer than 8 hours. Eight hours were
fixed, and if we take time tomorrow,
what will happen to the Scheduled
LCaste Commissioner’s Report?

Dr. Suresh Chandra: If the House
desires to continue the discussion

even tomorrow, the Minister may re-
Ply tomorrow.

Mr. Chairman: Then, what will
happen to the Schedule Caste Com-
‘missioner’s Report? After all, I am
-equally anxious that that Report may
also be taken into consideration. I
-am not going to prolong this beyond
‘the time allotted, because that would
mean that that Report which was not
discussed even the last time will not
‘be given sufficient time. I am anxi-
ous that full time should be given to
it, Even now, it will be actually a
-discussion for 24 hours only, where-
as we proposed to give five hours to
4t. I will only request the hon, Minis.
ter to reply, if he is agreeable to that.
If he is not agreeable, if he feels he
should speak tomorrow, then it would
‘be different.

The Minister of Planning and Ir-
xigation and Power (Shri Nanda): I

am entirely in your hands and in the
hands of the House in this matter,

Mr. Chairman: How long will the
shon. Minister take?

.Bhrl Nanda: About 35 to 40 minutes.
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Mr. Chairman: Then we can go on
up to 6 o'clock, and the hon. Minis-
ter may be called upon to speak at
5.20,

Shri Eanavade Patil: He should
reply tomorrow.

Mr. Chairman: I am quite agree-
able to postpone it to even tomomrow,
but then what will happen to the Re-
port of the Scheduled Caste Commis-
sioner? All the hon, Members belong-
ing to the depressed classes will com-
plain that sufficient time has not been
given, and it is in the interests of the
whole country that that report should
be discussed here for at least 2} hours.
Even now, the time given to it is
short.

Dr. Bama Rao (Kakinada): May I
make a submission? However long it
may be, this debate must be finished
today, because that debate will not
have sufficient time, and we have al-
ready cut down the time for it.

Mr, Chffrman: I am of {he s&Me
mind. I do not want that any time
may be taken away from the discus-
sion of that report.

Shrli Velayudkan: From the time
allotted for discussion of the Sche-
duled Caste Commissioner’'s Report,
nothing should be reduced. No re-
duction should be made.

Shri Barman (North Bengal—Re-
served Sch, Castes): In any case,
this debate should not be continued
tomorrow, because originally only
six  hours were allotted for this
report. Now, after all, we find that
tomorrow also not a single minute
more than 24 hours can be allotted
for the Scheduleg Caste Commissioner’s
Report. If out of that also, some-
thing is taken away by the hon. Mi-
nister’s reply, then it is better not to
discuss that report In this session,
rather do it in the next session. It
is useless to discuss it for 13 hours.
There are so many states that would
like to take part.

Some Hon. Members rose—
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Mr. Chairman: Order, order. So
far a&: the Business Advisory Com-
mitiee’s orders are concerned, suffi-
cient amount of time was allotted for
that purpose, and now on account of
this Delimitation Commission (Amend'
ment) Bill, some time has been taken
away, but I understand there has
been agreement that f{he Report will
be considered for 2} hours tomorrow.
I do not want to take away a single
minute from the {ime apportioned for
the discussion of that Report. I am
therefore anxious that up to whatever
time the House may sit, the whole
thing may be finished today.

Shri Gidwani (Thana): Why not
drop tomorrow's Question Hour?

Mr. Chairman: I find usually when
a proposal like this is made. the sense
of the House is not for it. The House
is generally not agreeable. Those
persons who have given notice of
guestions are very anxious that this
Question Hour may not be dispensed
with

Shri Gidwani: [ am also one of
them,

Mr. Chairman: If the House is
agreeable, I have no objection to that.
Then we can do like this. If the
House is agreeable, we will continue
this debate up to 6 o'clock, and to-
morrow the hon, Minister may reply.
Question Hour may be dispensed with.
Is the House agreeable to this?

Hon, Members: Yes, yes.

Mr. Chairman: May [ take it that
the House is agreeable?

Hon. Members: Yes.

Shri S. V. Ramaswamy (Salem):
There are a number of important
Stor. Notice Questions for tomorrow.

Shri T. K. Chaudburi (Berham-
pore): There are two important ques-
tions,

Mr. Chairman: If the Question
Hour is dispensed with, then Short
Notice Questions will also go away,
because I do not know how much

602 LSD
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time they will take, How many ques-
tionis are there?

Shri T. K. Chaudhuri Only two
Short Notice Questions.

Mr., Chairman: After all, the hon,
Minister wants only 40 minutes,
These two Questions may be taken.

Shri S. N. Das (Darbhanga Cen-
tral): What about the other questions?

Mr. Chairman: So far as the other
questions are concerned, I feel that the
concensus of the House is thai the
Question Hour may be dispensed with
tomorrow. I am not doing it out
of my own will, But I understand
the concensus of the House is it will
be dispensed with. Therefore, now
we will proceed up till € o'clock so
far as the consideration of this motion
is concerned. Hon. Minister will be
called upon to reply tomorrow. The
two Short Notice Questions will also
be taken up, and the other questions
will not be asked.

Shri 8. V. Ramaswamy: What are
those two questions?

Mr, Chairman: There are two or
three Short Notice Questions. They
will be allowed to be asked,

Shri Ramachandra Reddi: 1 was
mentioning that the Plan is so big and
the Progress Report is so comprehen-
sive that it is not possible to touch
even the fringe of the problems that
have been placeq before us by this
Progress Report. More than that, the
time-limit scares us away so much.

Mr. Chairman: I may point out one
thing, that by this arrangement. if
the House is agreeable, we are really
increasing one hour more so far as
the allotment to this particular motion
is concerned. But, if that is the coa-
census of the House, I think the
House is entitled ewen to change the
programme at its sweet will. Since
we have agreed to it, we propose to
stick to it.

Shri Ramachandra Reddi: The ring-
ing of your bell scares us more than
the threat of placing ceilings on prog-
ressive land holdings. I will not be
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_able to cover several aspects of this
Progress Report, and 1 will limit my-
self to a few points.

In the Pian it is provided that special
attention should be paid for the de-
vélopment of the mica mining indus-
try so that our exporis might be
maintained and our dollar-earning
capacity might be preserved, It is
noticed by the statistics that there has
been a drop in our exports of inica
ever since 1951-52. Im 1950-51, our
exports came to about Rs. 10 crores.
In 1951-52 it increased to Rs, 13
crores, In 1952-53 it decreased to
Rs. 9 crores and in 1953-54 it came
down to Rs. B crores. And in 1954,
from April to August, the most
active - months of the year, we
see that the exports amount only
to Rs. 2:60 crores. That shows there
is a steady decline m our exporis, and
the matter has been taken note of in
the Progress Report also, that has
been supplied to us. One out of the
two of our major minerals is thus
suffering from the slump, and mno
attempt has been made by Government
to see that our exports are maintained
and our markets are stabilised in
other countries. It is a pity that
though the matter has been brought to
the notice of Government from time to
time, the aftention paid to it has not
been satisfactory.

Along with this, there is the ques-
tion of labour unemployment, Since
a number of mines have been closed.
end a number of processing factories
also have been closed, there has been
an iccrease in the unemployment of
both educated and uneducated, and
the skilled.

It is also noticed that there are
some attempts made in other countries
for the preparation of synthetic mica
and as such, there is a further possi-
bility of our mica trade going down.
It is said that in America, a pilot
plant has been established for the
manufacture of what is called Micalex.
When these things are going on there.
the attention paid to our industry here
by Government does not seem to be
satisfactory and encouraging at all.
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One of the suggestions that can be
made in this regard to stabilise our
mica markets elsewhere, is that some
sort of agreement might be eniered
into—or forced upon—with the coun-
tries that import our mica, that the
cost of mica that is takem over by
them will have to be equated to the
cost of the material and machinery
that is imported from those couatries
into India. If this suggestion is
agreeable, it is up to Government to
move in that direction.

For the last twoyyears, I have been
suggesting to Government that some-
thing should be done to see that the
labour that is being thrown out from
the mica sector should be provided for.
Unfortunately, serious attempts do
not seem to have been made in this
regard. As far as Andhra is concern-
ed, I am told in reply to a question
that has been answered today that a
committee was appointed for the pur-
pose, and that committee said that
there is no demand for employment
from the thrown out mica labour. It
is a misfortune that Government do
not see things aright. It cannot be
thought that every man that has been
thrown out of employment would come
to Government ang' say, I am unem-
ployed, therefore provide me with a
job. 1 am guite conscious of the fact
that several labour unions as well as
associations dealing with mica mining
and manufacture have reported to
Government about the unhappy plight
to which the labour in the mica indus.
try is being reduced to, If there is
a possibility of locking into the matter
quickly and speedily, it will save hot
only our dollars but also our labour
from unemployment,

Mention has been made on the floor
of this House yesterday and today
about the fall in the price of agricul-
tural produce. We have been asked
to produce more, and when more is
produced, there is the prospect of the
produce not being sold.

A good deal of price
is T Y.

support
Besid, an  em-
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couragement to export our agricul-
tural produce is also absolutely neces-
sary, ‘It has beea noticed that the
prices of rice, 1obacco, groundnul,
groundnut ojl and jaggery, which are
products of agricultural produce, are
going down and something must be
done to see that these prices are stabi-
lised by either giving them price sup-
port or by exporting them more freely
than it is now being done.

In this context, it is necessary to
Temember how dangerous it will be
to think of nationalisation of land, and
how dangerous it will be to think of
the reduction of landed proprietorship
by way of placing ceilings over lang
ownings. It requires a good deal of
thought and a good deal of common-
sense, and Government cannot treat
these things in a lighthearted manner,
It behoves them to see that these
matters are properly considered, and
greater attention is paid to the results
of such a policy in the agricultural
economy. Since I would have more
opportunities to speak on this aspect,
when the Bill to amend the Constitu-
tion ecomes up, I would not pursue the
matter just at present.

I have got a word to say about the
vommunity projeets and the exten-
sion schemes. 1 am afraid that
thbugh the Government at the Centre
are anxious to do several things to
improve the standards of these areas,
still the amount of enthusiasm that
ought to be created theré is not being
created. We in the old composite
State of Madras have tried what is
called firka development for the last
ten or fifteen years. Till now, the
standards ©f living in those particular
areas where the firka development has
been taken up has not improved at
all. The reason is that there is not
enough propaganda, and there is not
enough incentive glven to the people
living in those areas to understand
things properly. Mere printing of
these reports on art paper and distri-
buting them to the Members of Par-
lisment would not suffice. A good
deal of enthusiasm has to be created,
and I:am confident that if that ' en-
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ihusiasm is created, it will be possible
for these community projects and ex-
tension schemes being improved con-
siderably. In this connection, I
would suggest or urge upon all
the political parties in the country,
to whatever section they might beiong,
that they should show a combined
effort to infuse that amount of enthu-
siasm that is required to see that the
people take to these community pro-
jects and extension ‘schemes; and if
that is dcne, it will nof be difficult ™o
due course of time to tackle these
problemis” ‘Indre sucessfully. As ¥t ig
there is” a -greater attempt to preacn
revelf against the existing Government
or the ‘existing administration rather
than to assist the workers there in
doing their legitimate work.

In these commuynity projects, I find
ithat red tape which has been all
along impeding our. progress is still
continuing., It is up to Government
as well as the district administration
to, see that this red tape is cut down
as much as possible, and that greater
incentive is given in these particular
areas,
=5 P.M,

Shri. Bimlaprosad Chaliha  (Sibsa-
gar—North-Lakhimpur): In soite of all
these criticisms against the Five Year
Plan and its implementation, I remain
quite convinced that the First Five
Year Plan which we have taken up
in hand is the best Flan India could
take up under the circumstances.

Shri R. K. Chaudhuri: The ques-
tion is its implementation,

Shri Bimlaprosad Chaliba: It is in-
deed very wise to make an assessment
about the progress of the implementa-
tion of the Plan, What I have liked
more is the frank admission. where
the Plan has been going slow or is
behind schedule. This shows that the
Government are conscious about their
shorteomings and they are determined
to work hard to make the Plan a
success,

Some . friends in the Opposition do
not want to glve any credit to the
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Government for their achievements.
‘But they want to put all the blame
on the Government, We do not mind
it. All that we want is the progress
of India, development of India and
the good of the people of I[ndia, and
nothing else. What is bad for the
country is a feeling of frustration
which, unfortunately, is noticed in
some of the hon. Members in the
Opposition, I am sure that such a
feeling of frustration is confined to a
very limited number of people who,
for their lack of contribution to the
implementation of the Plan, are leel-
ing so. I am certain that the coun-
try as a whole is feeling more and
more confident about its future. They
see before their own eyes how the
country is fairly rapidly moving from
scarcity coaditions to self-sufficiency
and perhaps towards plenty. There
hag been enough discussion about the
public ang private sector. The Prime
Minister rightly said that the greatest
private sector in this country is the
peasantry. If we want to depend on
the private sector for the develop-
ment of the country, we have to
bank on their efforts, their enthu-
siasm and their determination to
build the country. There is often
a complaint about the lack of enough
enthusiasm in our people as com-
pared to that of people in some other
countries of the world, If it is so,
it becomes our duty to go into the
matter and find out the causes for
this lack of enthusiasm. My own
reading is that if enthusiasm is lack-
ing, it is because of the fact that
we have so far not assured the peo-
ple or placed before the country a
scheme to show that the wealth in
the country and the wealth that is
going to be produced in the country
are going to be shared equally by
all as far as practicable.  Until
such a plan is placed before the
people, there is no wonder that there
will be some amount of lack of
enthusiasm, and enthusiasm may not
be seen in the degree that we desire.
The contention that equal distribution
‘of the wealth we have now will mean
distribution of poverty, is not wholly
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acceptable to me, at any rate, now.
My contention is that the enthusiasm
that will be generated in the bulk of
the population in India by assuring
economic equality will Jead the coun-
try to much more and greater pro-
duction of wealth to raise the coun-
try from poverty to prosperity. The
necessity of equal distribution of
wealth to build a happy society is a
recogniseg fact. Our Constitution
also recognises this. The great
Congress organisation has been re.

peatedly emphasising it. In 1928,
the All India Congress Committee
declared:

“In the opinion of this Com-
mittee, the great poverty and
misery of the Indian people are
due not only to foreign exploita-
tion in India, but also to the
economic  structure of society
which the alien rulers support
so that their exploitation may con-
tinue. In order, therefore, to
remove This poverty and misery
and to ameliorate the conditions of
the Indian masses, it is essential
to make revolutionary changes in
the przsent economic and social

structure of society and to re-
move gross inequality”,
Again,  in the vyear 1947, the All

India Congress Committee appointed
a committee to draw up an economic
programme. The committee, besides
many other things, have stated as
follows:

“To establish a just social
order and to raise the standard
of living of the people, it is
necessary to bring about distribu.
tion of the existing income and
wealth and prevent the growth of
disparities in respect of the pro-
gress of industrialisation of the
country, In the process of elimi-
nating disparities, prime conside-
ration should be given to the
income groups farthest removed
from the national minimum. A
ceiling on income should be fixed
which should not exceed 40
times the national minimum need-
ed for the primary needs of food.
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clothing etc. The wupper limit
shouwg be brought down succes-
sively 1o as much as 20 times the
national minimum”,

The Delhi Congress Resolution of
1951 says as follows:—

“The whole system of produc-
tion and distribution has to be
revrganised with the deliberate
object of achieving the ends wof
social justice. The existing dis-
parities in respect of material
well-being between  the rural
and the urban workers, the back-
ward and more advanced regions
and communities under different
economic layers of the popula-
tion must be progressively nar-
roweg down and a ceiling should
be fixed for higher income. Taxa-
tion and fiscal policies should be
examined from this point of
view”,

Again, the Congress Working Com-
mittee while welcoming the Estate
Duty Act in May 1953 stated as fol-
lows:—

“The Committee welcome the
Estate Duty Bill and are of opinion
that taxation policy should have for
its basic aim—the reduction of
economic inequality”.

In spite of all these declarations, Sir,
I feel that we are going slow in the
matter. The only direct attack that we
have made so far on this economic
problem is, 1 suppose. by the Estate
Duty Act. While this Act is sure to
bring some revenue to the Govern-
ment, with the arrangements for
estate duty insurance etc, I have
grave doubts how far it will succeed
in bringing about economic equality
I attach great importance ‘to this
problem of economic disparity not
only to sole the social and economic
problems but for administrative
reasons also. The Madras and Calcutta
police strikes should be our eye-
openers. My submission, therefore, is
that in the manner in which we have
been drawing up plans for indus-
tries, agriculture etc., we should have
a clear.cut and definite plan for remov-
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ing economic inegualities within a de-
finite time.

The other point which I want to
emphssise is the necessity of reglonal
development. You will pardon me il
1 say that no attention worth the
name has  been given for the
development of the north eastern
region of India comprising the
States of Manipur, Tripura and
Assam. When [ say so. I claim that I
represent the views of all the people
of this region. The Government have
linked this region with the rest of
India by a frail and bad railway
system that remains closed for almost
half the year. The peopie of this
region have to pay high prices for
everything, because they have to
depend for a long period in a year on
supplies by air. 1 do not know how
long this is going to continue, and
what is there in the lot of the popula-
tion of this region. Appeals and re-
presentations have nut so far produced
any result. With such a railway sys-
tem, I was simply amused when I read
the memorasdum circulated by the
Commerce and Industry  Ministry.
It says:

“In Assam, nateworthy progress
has been made in the silk-rearing,
tea and plywood industries, A
paper mill. a sugar mill and a jute
mill will shortly be estabished in
the State”.

I am really sorry that a Government
publication should come out with
statements which are likely to create
a wrong impression. In contradiction
to the above statement on page 207
of the Five Year Plan Progress Re-
port, it is written as follows:

“No progress has been made on
the Mnplementation of schemes
for new plywood factories in
Assam and the Andamans”.

Whatever the Government of India
may say. we know and we have no
doubt that this region is never going
to be industrially developed unless the
present useless rallway system connect-
ing this region with the rest of India
is improved and the State takes
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the initiative to develop industry.
I would seriously . urge upon the
Government to give its best considera-
tion for the development of the North
Eastern Region.

Shri Eanavade Patil: Mr, Chair-
man, [ thank you for this' opportu-
nity., We have heard the speeches of
the Planning Minister and the Finance
Midister and also the Prime Minister,
regarding the progress and achieve-
ment of the Five Year Plan, in
general, I would very humbly sub-
mit that I generally appreciate the
progress that has been made in the
execution of our Five Year Plan
during the last three or four years. I
can say from the speeches and the
dratt ef our Five Year Plan that the
gim of the Plan is to establish a
casteless and classless society—a so-
called socialistic society in this coun-
try.

Shri Gidwani: Why do you call it
so-called?

Shri Kanavade Patil: Because it is
not exactly socialistic, *But, we' are
approaching to it. I can say, look-
ing to the facts and figures that have
been given by the hon. Minister for
Planning that we have progressed
very satisfactorily towards that end.
I will not, of course, go into the de-
tails of all these but I would certain.
ly say with confidence that we have
msade definite progress. On the food
front especially, India has made
definitely distinet progress. So far
as the progress of the public sector
is concerned, we have not reached
the targets in schéduled time, though
I can say that schemes like the Com-
munity Projects and the National Ex-
tension Service Blocks have taken de-
finite and distinct shape. I have ac-
tually seen the working of these pro-
jects in varlous districts in the
Bombay State, especially in Maha-
rashira, Though we have mnot got
sufficient finance, looking to the em-
thusiasm of the people who very
heartily co-operate in the execution
of this Plan, we have certainly made
definite progress in this. fleld.

So far as the development of power,
wrater-munnle and roads are conmcern-
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ed, we have travelled some way
though, as yet, we have not reached
the targets that have been laig down

-in the first Five Year Plan, It is

impossible for me to take a complete
review of the achievements and
attainments of the Plan. To assess
what we have achieved definitely is
a difficult task., However, 1 make
some reference to river projects™

S0 far, we have known that most
of the river projects that have been
included are on the point of comple-
tion. So far as Maharashtra is con-
cerned, I have to submit before this

House that Ahmednagar, Nasik,
Sholapur and some other eastern
parts of Poona and Satara district

are all in the famine tract. Protec-
tive measures of a permanent nature
should have been taken before this
time, Therefore the Kukri river pro-
ject, the Mula river project, the
Adhala river project and the Ban-
dhardan-cum-Runda  Hydro-electric
project, all these should be given prio-
rity in executing the Plan, so far
as the famine area is concerned.
The Government of Bombay have re-
cently recommended these projects to
the Planning Commission and the
Planning Ministry and I request this
House to take this point into consi-
deration, that these big projects in
the famine area should be executed
first, From the results of the famine
of 1952, 1 have got some flgures,
We have lost to the extent of ten to
twelve crores in one district alone,
by way of destruction of crops ete.
This reference is to Ahmednagar
District. Therefore, I very humbly
submit to the Planning Commissionr
and the Planning Ministry that in the
matter of executing these plans they
shoulg look to those places for first
priority where we have got recurring
famine conditions. Runda-cum-Ban-
dhardan Hydro-electric project plan
has been submitted by the Bombay
Government as far as my information
goes. I humbly submit that electri-
city should be made available to the
rural population of my district

There are co-operative sugar fae-
tories which are about 8 in that dis-
trict and some 5 more co-operative
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sugar factories are going to be open-
ed, I thank the Government for
this step because it will be helping
the agricultural economy to be sound
and [ really appreciate ang' thank the
Government for encouraging steps of
this nature.

I have also to say a few words
about the prices. In Bombay State
we have succeeded in making much
progress regarding the Plan and I
would like to say a few words more.
In the flelds of economic life the
Plan has shown a marked degree of
progress. Many minor irrigation
works such as percolating tanks and
some other ordinary tanks in rural
areas have been constructed. There-
fore, I can say that there is distinct
progress in the field of minor irriga-
tion also,

So far as cultivation is concerned,
there is mechanised cultivation with
the help of traclors in some areas
and we have got bunding also. There
are several things which I can place
before the House from which I can
say that Planning has been success-
ful to a great extent. The facts men-
tioned in the speech w©f the hon.
Minister for Planning  yesterday
proved that we have succeeded to a
certain extent. We have also a
marked dmprovement in the co-
operative movement in the Bombay
State. 1 believe Bombay State is
marching with the Five Year Plan
towards progress. Without any hesi-
tation in my mind I can say that we
have been successful to a great ex-
tent so far as Bombay is concerned,

Now regarding tractor organisation.
Of course, this country has not got
sufficient steel for manufacturing
them. Lenin in his first Five Year
Plan—if I am right in remembering—
had aimed to have 10,000 tractors. At
present, Soviet Russia, I am told,
have got 9,52,000 tractors or 9,665,000,
and lakhs of crop harvesting machines,
In the same way, if we want our
agricuiture to be efficient and more
productive, we must have more ine-
chanical agricultural implements for
the purpose of making this Plan sue-
cessful,

"of agricultural
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Then, I would like to coma to the
question of prices. [ would like to
say a few words about our Govern-
ment's efforts. Recdntly, the price
products has gone
down suddenly. The presert price of
sugarcane is Rs, 1.7 per md. and
the selling price of sugar is Rs. 27
per md. No doubt, the Government's
declared objective is to give relief to
the consumers by reducing the cane
prices. But the object has not been
fulfilled although the Government re-
duced the price of-sugarcane and the
price of sugar from Hs. 30 to Hs, 27.
The prevailing market price of sugar
is much higher than HRs. 27 even
today. It is the argument of the
sugarcane growers that as a result
of 20 per cent. reduction In cane
prices the agriculturists have suffer-
ed a loss during the last two years to
the extent of Rs, 20 crores. Rural
economy is the foundation. of all
national economy and if it is shaken
there is likelihood of the ~whole
national economy being shaken and
disturbed. Due to this policy, there
is a fall in the total acreage of sugar
plantatjons. Therefore, I reguest
the Government to revise this sugar
policy in the interests of the agricul-
turists, "

There are also questions regarding
the prices of other agricultural com-
modities, but I shall leave them nut,
because I have no time,

We have been talking about pri-
vate sector and public sector. Let
our Governinent take a particular,
definite decision as to whether we™
stand by the interests of the common
man in the country, whether we
stand by the interests of the whole
community, or whether we stand to
give more encouragement to the pri-
vate sector which will be exploiting
the interests of the masses in the coun-
try. '

Thus, there are eight sugar facto-
ries in my district. One man alone
controls 20,000 acres of land, The
Bhandardara Irrigation dam is the
main source of irrigation in my dis-
trict—Ahmednagar  District.  More
than 50 per cent. of the water from
the dam has been exhausted by fac-
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tory-owners, and the remaining small
agriculturists do not get anything
substantially from this irrigation pro-
ject. I beg to submit, and I want 10
bring to the notice of the Government,
that we must be very definite asbout
our policies. The time has come when
there must be some checks put on
the private sector. We must not
allow jt in such a way that it will
exploit the poor agriculturists and
the poor men in the country. With
these words, I close.
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IShri Boovaraghaswamyl

very small amount—ha$ been spent,
and our progress also is comparative-
ly very little, So, the progress has
not been sufficient for the last three
years, The way in which money has
been spent ¢n.the several projects
has also been very improper, and our
achievements over all the schemes
are mot so satisfactory. I can give
at least three instances. For example,
155 tube wells have been constructed
in the Peeigar Community Project
area, Fetigarh District, of these 30
tube wells have proved a failure,
resulting in a loss of Rs, 8,70,000,
Of the 122 tube wells bored at a cost
of about Rs. 35,38,000 in another
area, not a single tube well has
yielded water, although they had
been completed long ago. Nor is
there any immediate prospect of their
functioning in the near future, No
reservior has been completed, so far,
or channels made. Only the boring
process iz over and the wells sunk.

Sir, according to the figures given
on page 125 of the Five Year Flan
Progress Report on the multi-purpose
project till March 1954 our Govern-
ment have spent 12,059 lakhs in the
past three years, while according to
the original Plan, they ought to have
spent in these three years, 12,700
fakhs, as mentioned in Chapter VIII
of the Progress Report. If you cal-
culate the amount which has been
spent on the various major projects,
that is multi-purpose projects, during
the three years, it comes to 12,693
lakhs, whereas the flgure mentioned
here in the expenditure column 1is
12,059 lakhs. I do not kmow which of
these figures is correct, and I do not
know if it is due to miscaleulation or
~ printing mistake or it is furnished to
satisfy the Members of Parllament.

Another thing which I want to
mention is that during this period
very little encouragement has been
_Jhown to the backward classes, Ac-
cording to this Report during the past
three years only Rs,
"have been spent, whereas the amount
aliocated for the Five Year Period is
Rs, 1,500 lakhs, So the progress in

584;91 laks -
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the direction of upliftment o¢f the
backward classes is not at all satis-
factory.

Mr. Chairman: His time is up.

Shri Boovaraghasamy: 1 think be
Chair will be generous to give more
time and allow those Members who
have not participated in the debates
so far. I would therefore requeast
you. Sir, to give me a few more
minutes, I have just begun my cpeech
and I would like to say scmething.
more,

Mr, Chairman: The hon. Member
wanted five minutes: I have given him
seven minutes,

Shri Boovaraghasamy: In the First
Five Year Plan Government have se-
lected so many big schemes for the
North only, on which they have spent
hundreds and hundreds of erores of
rupees; at the same time they are
ignoring the South. Therefore. the
South Indians, especially the Tabilians,
have a feeling that they are given a
step-motherly treatment.* So we are
naturally discontenteg and dissatisfied
with the treatment meted out to us by
the present administration, Now, gur
Governmeént is preparing schemes for
the Second Five Year Plan, There
are several schemes which have been
recommended by our State Govera-
ment and about which hon, Members
of Parliament have submitted memo-
randa, for inclusion in the Second
Five Year Plan. Some of them have
been discussed with the hom. Minijs-
ters. Among them is the Mohanur
Canal Scheme, meant to divert the
waters of Cauvery for Irrigation to
Masiri, Perambalur and Udarapalayam,
Taluksin Tiruchi Distt. and a portion
of the South Arcot district. This area
has been very backward for centurles
together. It has been ignored for a
long time. It has been famine-stricken
for ages, while on the other side of
the Cauvery even three crops are be-
Ing raised. I would therefore request
our Government to commence imme.-
diate investigation of this scheme,

In the recent report for irrigation
and Power projects for Madrag State
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our Minister has stated that about 95
per cent. of the Cauvery water is al-
ready being utilised. According to the
statistics furnished to us in page 151
of the Peoples-Edition' of the First Five
Year Plan, only about 60 per cent. of
the Cauvery water is being utilised.
I would like to knmow which of these
figures is correct, Therefore I would
again request the hon. Minister to
investigate the possibilities of further
utilising the waters of the Cauvery,
and include it in the Second Five Year
Plan. Mr. Venkatachari, an ex-Spe-
cial-Chief Engineer of Irrigation, in
Madras State has stated that there is
further scope for the utilisation of the
waters of the Madras rivers,

Then there is the Pullambadi Scheme,
It is no doubt a small scheme, It has
already been recommended by the State
Government for  inclusion in the
Second Five Year Plan,

It is understood that plenty of jron
ore is available in Salem ang Vriddha-
chalam. If a steel plant is erected at
Vriddhachalam, which is near Neyveli
where plenty of lignite is available,
we can provide employment to a large
number of people, and satisfy the de-
mand of the Tamilians,
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Shri Kakkan (Madurai—Reserved—
Sch. Castes): The Government of India
has taken no important schemes in
Tami] Nad.

Mr. Chairman: I am not asking him
to speak mow.
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there is bureaucratic

method and there is lack of efficiency
in planning. But I say in spite of that

Year Plan for 1953-54
we have made progress. There is ho

doubt about it. And from the speeches

of the Opposition Benches what I have
collected is that they admit some pro-

is corruption,
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gress. They want that more progress
should have been made. But we have
never claimed that we have made all
the progress that we ought to have
made. So the only criticism that has
been levelled is to create a depression
in the country and to say that we are
making propaganda. We are not
making propaganda. But we are
assessing things in a quiet, realistic
manner. It is on that that we have
based our plan.

1 am a humble man. I have been
to some foreign countries, and without
any exaggeration—if I cannot say and
while I do not want to say that our
Plan, so far as the planning is con-
cerned, is based on facts and on real
conditions in India—I want to say it
is better ard it is one of the best plans
that we have made. In other countries
they make plans and they comumit
mistakes. To commit mistakes is no
crime. One who does some work is
liable to commit certain mistakes.
When we were discussing the First
Five Year Plan, the main stress was
that without industrialisation you can-
not progress. We wanted to lay stress
on agriculture. I was in Hungary. I
tried to understand their Plan. They
laid too much stress on industrialisa-
tion. Then, they found that they have
to lay stress on agriculture. They
have found that only industrialisation
has not solved their problem. There-
fore, the main test by which I judge
the position is this, The argument
that without industrialisation you
cannot go ahead has proved wrong.
We are right when we laid stress on
agriculture and we have achieved
certain results.

I also judge the Plan from the State
from which I come., I want to express
on behalf of the 800,000 people of
Bhopal State, my gratitude for all the
help that we got., There is no lack of
demand. The demand is there. Not
only demand for demand's sake, but
rea]l demand. We have got a State
farm: we have reclaimed 300,000 acres
of land. We have many minor irri-
gation schemes. In the field of educa-
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tion, we have made good progress.
On that basis, ] would request the-
Planning Commission to open a.
veterinary college, a medical tollege
for which there are grounds. We:-
deserve it because we have spent what
ought to have been spent by us. H
there are certain areas which are not
able to spend, we are prepared to
spend that money. I do not want to
make any discrimination because if
any part of the country i developed,
it contributes to the development of
the country.

I want that some light should be:
thrown on some matters. I cannot
conceive of a Plan which can be said.
to be well done, without correct facts-
and figures. The basis of the plan is
human beings. We count the mileage;
we count the trees in the forests; we
count the cattlehead; we do not count
how many starving unemployed
people there are in India. We cannot
even today say with authorify that
this is the number of unemployed
persons.

The second problem is our rural
problem. Day before yesterday, there
was a question as to what was the
extent of rural indebtedness in India.
We have not got a proper, correct.
authoritative figure. Another problem
is this. I have got the magazine Trade
and Industry before me. I cannot
read all the figures because there is
no time at my disposal Look at the-
private sector, and the domination of
the economic forces of foreign
countries on India. If we cannot do
away with that, our economic progress
may be jf.-epa.m:li_s*I The position is
this. Employment of non-Indians in
foreign controlled firms in the salary
group of Rs. 1,000 and above: in 1950
it was 2,441; in 1954 it is 4,049. That"
is how we are progressing so far as the-
management of such big firms is con-
rerned. I request the Planning Com-
mission to base the price level on
human labour. Whatever the labour
needs must be given. On that basis,
the prices and wages should be fixed.
Similarly, the cultivator should get a
price in proportion to his investment
so that what he gets may enable himr
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[Pandit C, N, Malaviya]
not only to make both ends meet, but
also meet the cost of cultivation. I
would be grateful if the Minister of
Planning could point out why they
cannot base their price policy on this
-pattern. If they plan their policy on
this basis, the whole peasant class and
labour class will be encouraged. I am
not prepared to accept the charge that
there is no enthusiasm in the country.
Only we are not prepared to mobilise
that force. We are not doing proper
propaganda. In the Bhopal State, I
can say that even Tahsildars do not
know what the Five-Year Plan is.
“They do not have even a book in their
shelves. I have asked them questions;
they do not know. I would suggest
that you should organise exhibitions
‘in every State at the district level
and give credit to the workers. I have
.seen some countries where there is
enthusiasm. There is enthusiasm in
my country. With my own experience,
I can say that I have created
enthussm in Bhopal. I also give
credit to the services because in
Bhopal, the whole credit goes to the
-services,

‘There is one great difficulty. You
have not created the conditions where
workers can be given due credit. In
India, you do not remember the
of those
persons who sacrificed their lives ‘on
the altar of the motherland. In China,
I have seen exhibitions where the
personal articles of those persons,
‘young men and womeh are exhibited.
‘They say this is the cloth that he used
to wear, these are his books, these
.are his note books. When I see that
exhibition, T {&lFthat it is worth
‘while to sacrifice one's life for the
motherland, Here, young men now
fee] depressed because the workers
feel that they do not get their due
credit. It is the feudalistic army that
is fighting and the soldiers fight and
give up their lives and only the leader
‘takes all the credit. This should not
be the case. If you give credit to the
~workers, there are hundreds and
thousands of young men who are pre-
pared to work for the progress of our
Plan.
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Shri S. V. Ramaswamy: The Oppo-
sition has been belittling the basic
Plan and the achievements under the
Plan, Our own counirymen are not
able to appreciate the Plan which has
been prepared after great labour; nor
are they able to appreciate the great
achieverents that have been made so
far. One can realise the greatness of
our Plan only if he goes abroad. The
very volume and size of our Plan is a
wonderment to them.

Many things have been said as to
our achievements. It is true that there
are shortcomings. The shortcomings
have been admitted by the Govern-
ment also. But, we must realise the
grave handicaps that we have had.
When we started this Plan, there was
shortage of men, material, technical
staff, shortage of everythj.ng In fact,
we almost started from scratch.
Within a short period of three years,
we have put forward an amazing per-
formance. It is the duty of every one
to feel proud of the achievements of
our own countrymen. By that we will
not merely be recognising what has
been done, it will be a further en-
couragement to push forward.

I do not wish to emphasise on the
points that have been mentioned by
other hon. Members. I wish to deal
with two or three points only. The
Plan has been somewhat defective in
one particular aspect. Sufficient em-
phasis has not been laid in regarg to
rural electrification.

6 P.ML
Shri  Nageshwar Prasad Sinha
{Hazaribagh East): Now, it is 6

O'clock.

Shri 8. V. Ramaswamy: My hon.
friend says it'is now 6 O'clock

An Hon. Member: He has nothing
to say.

Shri S. V. Ramaswamy:
everything to say.

Mr. Chairman: The hon. Member
may continue his speech tomorrow.

I have
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